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(Interruptions) 

THE VICE-CHAIRMAN (SHRI R. R. 
MORARKA): He has said that the Home 
Minister is going to make a statement. 
Hon'ble Railway Minister. 

THE APPROPRIATION (RAILWAYS) No.   
3   BILL,   1980 

THE MINISTER OF RAILWAYS (SHRI 
KAMLAPATI TRIPATHI): Sir, I beg to 
move: 

"That the Bill to authorise payment and 
appropriation of cex'tain sums from the out 
of the Consolidated Fund of India for the 
services of the financial year 1980-81 for 
the purposes of Railways, as passed by the 
Lok Sabha, be taken into consideration." 

THE VICE-CHAIRMAN (SHRI R. R. 
MORARKA): You are not going to make any 
speech? 

SHRI KAMLAPATI TRIPATHI: There is 
no need for a speech. 

The  question  was  proposed. 

SHRI T. BASHEER (Kerala): Our country 
is facing a very serious economic crisis. The 
price rise and inflation have made the life of 
the people very difficult. The Ministers one 
after another present a very rosy picture of the 
growth and progress of our country. They 
usually quote figures to justify their point of 
view. But I would like to   say that the reality 
of 

life of our people is very much different from 
those figures and statistics. The progress and 
growth claimed is not at all reflect in the life 
of the people of this country. It is against this 
back-ground that I look at this Appropriation 
Bill moved by the hon. Minister for 
Railways. 

During the session the Finance Minister 
presented the General Budget, preceded by 
the Railway Minister presenting the Railway 
Budget, Both •the Budgets add burden to the 
life of the common people, espcially to the 
working class, middle clas and lower-middle 
class. What is lacking in both the Budgets is a 
clear-cut perspective. 

Sir, now let us examine the Railway 
Budget. The Railways squeezes the railway 
users further by raising the fares for freight 
and passenger traffic. Indian Railways is the 
largest national public sector enterprise and 
the principal transport system within the 
country. No doubt the railways are a great link 
helping the development of our country. It is 
the railways in India that touch the parts of the 
country from north to south and from west to 
east-geographical extremes, symbolic of the 
integration of this country. Railways require 
great development as a matter of great im-
portance. The railways function as the arteries 
that feed the country in its social and 
economic development. It is a requisite for 
industrialisation and urbanisation. 

In the past, development of the railways 
has not been given the emphasis and 
importance that it deserves. The Railway 
Tariff Committee has pointed out:— 

"The outlay for Railways as a percentage 
of total public sector outlay declined from 
20, 21 and 19 Per cent on the first three 
plans to 8-8, 7 and 4.8 per cent during the 
fourth, fifth' and sixth Plan (proposed)  
periods. 

Outlay for Railways as a percentage of 
outlay for transport and communications 
sector declined from 



87     Appropriation (Railways)           [ RAJYA SABHA ] No. 3 Bill, 1980 88 

[Shri T. Basheer] 
58.5, 66 and 68.3 per cent during the first  
three Plan periods to  40,  30.2 and 30.4 per 
cent during the fourth, fifth  and  sixth     
(proposed)     Plan periods." 

Now the importance of Railways is very 
much increased. fThe scarcity of petroleum 
products and the con-tinous price hikes of 
these products made transport by road very 
hard and costly. So, much emphasis is requir-_ 
ed  on  the  railways. 

Sir, here I recollect what the hon. Minister 
said while he was presenting the Vote on 
Account. He said he would place a more 
comprehensive plan of development for the 
railways. But, Sir, I am sorry to say that noth-
ing has been placed before us. We expected a 
perspective, an imaginative plan from the 
hon. Minister. But what the hon. Minister did 
was only the conventional job of presenting a 
Budget   in the same old, trodden track. 

The increase in freight and fares of 
passenger traffic is not at all justifiable, Sir. A 
small increase in the freight ehorges is bound 
to reflect on the price structure of 
commodities moving within the country. It is 
true that the hon. Railway Minister agreed 
that there would be no increase in the fares of 
passengers travelling up to one hundred kilo-
metres. But the ordinary people who travel to 
distant parts of the country by second class 
have to suffer by this increase. It was 
expected after the discussion on the Railway 
Budget that the hon. Minister would withdraw 
his proposal for the fare increase  in  the  
second class. 

Sir, what about the season tickets? The 
increase in charges of season tickets mainly 
affects the students and the workers of this 
country. Nowadays, education has become a 
costly affairs. This increase is an unjustice to 
the students and the working class people of 
this country. It is stated in the  Budget  speech 
that the  Railway 

Tariff Enquiry Committee's recommendations 
are based on an integrated approach and have 
a very significant effect on the existing fare 
and freight structure of the Railways. I quote: 

"The examination of the various 
recommendations made by this Committee 
has been tntrusted to a special cell in the 
Railway Board office and the decision on 
the recommendation would be taken 
expendi-tiously." 

The Minister continued in his speech— I 
again quote: 

"However, in the meantime, need for 
some interim measures for additional 
resource mobilization to cover the Budget 
gap is inescapable." 

What does it mean? Will there be a further 
increase in the fare and freight charges 
afterwards? Does the hon. Minister mean that 
the present increase is only an interim and ad 
hoc increase? Sir, I request the hon. Minister 
to clarify the point. 

Here I would like to remind the Minister 
that the Railways have to perform a social 
obligation also. That he cannot deny. 
Depending on the report of a committee may 
be necessary, but the living stondard of mil-
lions of people of this country is the main 
factor to which a democratic Government has 
to give more consideration. So depending on 
the report of a committee should not be for 
argument sake only. 

Many of my colleagues in their speeches on 
the Budget said a lot of things about the 
inefficiency of the Railways. A lot had been 
said about the failure in maintaining 
punctuality of trains. Nowadays trains are 
running very late. Running the trains to 
schedule is a matter of administrative 
efficiency, I think. So I request the hon. 
Minister to take effective administrative 
measures to keep the trains running in time.    
It is high tim» to 
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wipe off the impression that    Indian Railways 
are least punctual.      It is a known  fact     that  
the     incidents  of dacoities and loots are 
common on the running trains.    I know that    
on the Cochin-Delhi  Jayanti  Janata  Express 
there have been so many incidents of looting 
and dacoity.    More    effective security 
measures are required for the long-destination    
trains.        Sir,     the catering facilities should 
be improved. When I was travelling in the    
K.K. Express last time to attend the session, 
the  bearers  said that they did     not have  
sufficient   number  of   cups   and tumblers for 
supplying tea and water. What they had were 
very old.    The passengers are entangled in the 
hands of the railways,    and they have    no 
other way but to depend on the railway 
catering for their food. Because of this, the 
caterers feel that anything dumped  on  the  
passengers  will     be consumed by     them.    
This     attitude should go.   The quality of food 
should be improved.    Sir, in this context    1 
would  liKe  to  draw the  attention of the hon. 
Minister to a simple matter. The catering staff 
are working on  a. commission   basis.     The   
Government took some steps to regularise    
them. The Department   prepared   a   list   on 
seniority  basis.    The matter is     now pending 
for a long time.    I would request you to 
expedite the matter. Like that nearly three 
lakhs of temporary and casual workers are in 
the Indian Railways.    It is mere justice that 
the Government  would  take steps to re-
gularise  them  in  service. 

Sir, now let me pass on to the needs of my 
home State, Kerala. A little more than Rs. 2 
crores has been allotted for the development 
of the railways in Kerala. In Kerala we have 
only 910 km. Everybody will agree that this is 
not due share so far as Kerala is concerned. 
Kerala is a neglected State on the map of the 
Indian Railways. Kerala is earning a large 
amount of foreign exchange for the country. 
We produce cash crops contributing the major 
share. But we are discriminated and neglected, 
Sir. Now in this discussion I do not wish to go 
into that aspect.    But    I 

would like to point out that in the matter of 
development of the railways, Kerala State has 
been totally neglected this time also. There 
was a proposal for setting up a railway coach 
factory. A committee under the over-all 
charge of the General Manager, Peramboor, 
has been constituted to examine the matter and 
to make suitable recommendations to the 
Railway Ministry about the location of the 
factory. Kerala has practically no railway 
establishment though the State has got various 
basic facilities and infrastructure, the required 
skilled and unskilled labour force, adequate 
supply of power throughout the country, 
timber and other necessities. The Kerala 
Government has already offered the required 
land free of cost and all facilities... 

SHRI KAMLAPATI TRIPATHI: The 
speeches should be short. 

THE VICE-CHAIRMAN (SHRI R. R. 
MORARKA): You have taken 14 minutes 
out of 20 minutes allotted to  your  party. 

SHRI T. BASHEER: ...and amen, ties for 
establishing the factory in the State. The Chief 
Minister of Kerala has written to the Union 
Minister about this on 17-2-80. The Union 
Minister has replied on 27-2-80 that the 
matter is being examined. As against 5 
workshops in Tamil Nadu 2 in Karnataka and 
two in Andhra Pradesh, Kerala has none. So, I 
request the hon. Minister that Kerala's 
reasonable  claims should be satisfied. 

Sir, the Guruvayoor-Kuttipuram railway 
line is a long-felt need of Kerala, and its 
importance and urgency was brought to the 
notice of the Government of India several 
times by the State Government and by the 
Members of Parliament. It is well-known that 
Guruvayoor is one of.the most important 
places 0f pilgrimage in India. I think the hon. 
Minister knows about it. The survey has al-
ready been completed, and the report was 
under examination -by the Railway Board.    
Now,  we  do  not, know 
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what happened to this. Nothing is there in the 
budget about this very important  railway  
line. 

THE VICE-CHAIRMAN (SHRI R. R. 
MORARKA): The hon. Member must 
conclude now. 

SHRI T. BASHEER: Kerala, situated 
farthest from the collieries, should have been 
given priority for railway electrification, 
especially when cheap power is available in 
abundance in Kerala. I would also like to refer 
to the shortage of wagons in Kerala. Sir, the 
Chief Minister of Kerala had discussions with 
the Southern Railway authorities on the 
question of wagon facilities. But he is told 
that more wagons were required for transport-
ing coal and so Kerala's urgent need cannot be 
met. Enough wagons should be supplied to 
Kerala for transporting goods.    Thank you. 

SHRI KHURSHED1 ALAM KHAN (Uttar 
Pradesh): Mr. Vice-Chairman, Sir, I rise to 
support the Appropriation (Railways) No. 3 
Bill, 1980. Sir, I listened to the speech of the 
hon. Member from the opposite benches 
carefully and I find that the hon. Member was 
talking most of the time about everything else 
except the Appropriation Bill. Threfore, I will 
confine myself only to the Appropriation Bill 
and say something about it. 

Sir, our Railways are the largest public 
sector undertaking of the country, employing 
about 1? lakh persona and, therefore, it is 
necessary, both for historical reasons as well 
as economic reasons, that we adopt a realistic 
approach towards the Railways' functioning, 
the Railways' finances and the Railways' 
financial structure. Sir, apart from this, it is a 
well-known fact that the Railways have to 
bear a lot of social burden. I think the time has 
come when this burden should be shared by 
all other departments to a certain extent and 
the Railways should be given some relief in 
this behalf. 

Sir, I am aware that the hon. Minister has 
inherited a very rich legacy of difficulties 
from his predecessor. But I am sure that with 
his administrative experience and his ability,, 
it would be possible for him to overcome 
these difficulties in a short time. At the same 
time, it is necessary that we must keep some 
aspects in view, which need special attention 
for the time being. 

Now, the first item in the Appropriation 
Bill is the Railway Board; of course, it is as it 
should be. But here I would like to say that 
the Railway Board, its structure, its res-
ponsibilities and its functioning have been the 
subject of debate in this House as well as in 
the other House since the time the 
Administrative Reforms Commission's report 
was submitted. I would like the hon. Minister 
to please give a closer look to this matter and 
see whether the Administrative Reforms 
Commission's report has been implemented as 
far as the Railway Board is concerned and, if 
it has been, to what extent, we have taken 
advantage of their recommendations and what 
benefit we have got from those 
recommendations and whether there is a need 
for giving it a further closer look in order to 
ensure better working results and better 
efficiency from the Railway Board. 

Sir, I admit and I appreciate that the 
Railway Board is faced with many challenges. 
But the Board comprises the ablest officers of 
our Railways and they are very experienced 
officers. Therefore, we expect that they will 
rise to the occasion and improve the working 
of the Railways and that the present standard 
of efficiency will certainly be improved 
because we cannot remain satisfied with the 
present standard of efficiency, operating 
efficiency or maintenance efficiency, of our 
Railways. It is, therefore, very necessary that 
this aspect should receive the attention of the 
Railway Board because the Railway Board is 
actually responsible not only for operating 
and maintaining the railways but they     are 
also the policy- 
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making body under the overall supervision of 
the Minister of Railways. 

Very often it has    been seen that 
committees  and     commissions     have been   
appointed  by   the  Railways   or the 
Government or the Railway Ministry and they 
have submitted    some very useful reports.      
I am sorry to say that, some of these 
recommendations have either been not 
implemented at all or if they have been imple-
mented, they have been implemented in   a  
half-hearted     manner.   Besides, there is no 
cell in the Railway Board to ensure that 
whatever recommendations have been 
accepted is implemented by the various 
Railways in a letter and spirit.     If there are 
any difficulties,  they should be brought to    
the notice of the Railway Board and reviewed  
in order to  ensure  that implementation   does  
not     present  any difficulty.   This cell is very 
necessary for   monitoring  and  follow-up   
action which in my opinion is much to    be 
desired at the moment. 

Efficient and effective and well-timed 
repairs and maintenance is most essential for 
any transport system, whether it is rail or road. 
What we find is that this aspect needs lot of 
improvement in the Railways. It will be 
stressing the obvious that there is greater need 
for improvement in this regard both in the 
matter of quality of the job and quantity of the 
work. What is more important is to see that the 
railway workshops and repairs and 
maintenance depots are fed with genuine spare 
parts and accessories. At the moment one 
finds that these are not in the stores or 
sometimes it is leading to canalisation and 
substandard jobs. This will affect the 
operational efficiency and achievement of the  
desired result. 

Repair and maintenance is the backbone of 
any transport system. If we fail to supply the 
requirements of the workshops, how can we 
expect them to do their job, maintaining the 
quality, standard and specifications laid down 
for the purpose? I remember that for this 
purpose a Committee 

was appointed sometime back, called the 
Qures'ni Committee. That Committee had 
submitted its report on the reorganisation of 
stores and procurement of stores. I da not 
know how many recommendations of that 
Committee were accepted and how many 
implemented and, if implemented, what has 
been the result? After implementation, has 
there been any improvement achieved? Has 
there been any further review of those 
recommendations? If there is need for any 
review, it should be done without further 
delay because the present situation is not very 
cheerful as far as repairs and maintenance 
works are concerned. 

Some of the Railway workshops are 
hundred years old and some are eighty years 
old. Of course, there has been some 
replacement of machinery and plants. Now is 
the time when we must make out a very com-
prehensive programme for replacement of 
plant and machinery. Not only that, the lay-
out of the workshop should be given proper 
attention and better working facilities should 
be provided to those who work there because 
in some of the workshops the conditions are 
not very congenial for them to put in hard 
work, 

I do not know how much allocation has 
been made for bridges. A large number of 
them are old and some of them are distress 
bridges. I do not know what they mean by 
distress bridges. I suppose it does not mean 
that they are absolutely unfit for running ike 
trains over them. But, certainly, now is the 
time for making a beginning for the renewal 
or reconstruction of these bridges some of 
which are more than a hundred years old and 
some of which are less than that. But they 
need special attention. Sir, as I said, the situa-
tion regarding the maintenance aspect is not 
very happy e.n two accounts, in two areas. 
One is, of course, as I mentioned, and that is 
with regard to the spares and acces- 
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sories of the special items to be supplied and 
the other is the level of the skill of the 
workers and the technicians that are 
employed to do the job. Besides, the 
supervision 0lf the technicians and the people 
who do fhe technical jobs needs review 
because if there is only one supervisor for 20 
people doing a special kind of job and very 
important jobs, it is not enough. Besides, 
there are certain things which can be done in 
only a very clean place and in air-condi-
tioned places where dust is not to be allowed 
to come in and these facilities are lacking in 
most of t'he workshops and it is necessary 
that we should provide these facilities and 
then only we can expect better results from 
the workshops. Sir, there is another special 
item which I would like to mention for the 
information of the honourable Minister and it 
is that of late a number of accidents took 
place at the railway level crossings. Now, the 
level crossings are of two kinds. One is the 
level crossing where a gate is provided and 
there is a man who operates the gate and the 
other type is the unmanned level crossing. We 
know that there is enough provision available 
for manning these level crossings and, 
therefore, we have to avoid these unfortunate 
accidents at these crossings which are 
avoidable by manning them properly and by 
providing gates and by providing staff for 
manning them properly. I hope this will be 
done in order to reduce the rate of accidents at 
the level   crossings. 

Now, Sir, we know that fuel is very 
expensive these days, particularly diesel, 
which is not only expensive, but is also in 
short supply. I would like to draw the special 
attention of the honourable Minister to this 
and I would like to know whether the fuel 
scale laid down for the various type of 
locomotives, ordinary or diesel, is maintained 
for these engines which are driven either by 
fuel, that is, .diesel or* coal,     because 

this also is related tQ maintenance. If the 
maintenance 0f the engines is good, it is then 
quite possible to stick t0 t'he fuel scale laid 
down. Otherwise, there will be excessive 
consumption of fuel and with the excessive 
consumption of fuel, naturally, the operating 
expenditure, particularly on fuel, will 
increase and this wasteful expenditure has to 
be avoided by taking effective measures and 
these measures have to be taken by the 
workshops and those who are responsible for 
this. 

Now, Sir, accidents in the Railways are a 
very unfortunate thing. Sir, a person losing 
his limb or dying in accidents is a great 
tragedy because life comes to an end before 
even the person completes his full span of 
life. There have been a few Committees to 
look into this aspect and they have given very 
useful Reports. One was the Kunzru 
Committee and there was then t'he Wanchoo 
Committee and, recently, a third Committee 
has submitted a Report. It is surprising to find 
that not much advantage has \ been taken of 
these recommendations in these Reports. I 
would like to know whether we have 
achieved any better results after these 
Committees had submitted their Reports and, 
if we have not achieved any better results, 
then who is responsible for this? Is it that the 
recommendations which had been made in 
those Reports were more unrealistic or is it 
that the recommendations' are not practical 
enough for being implemented OT is it that 
the people who are responsible for the 
implementation of those recommendations 
have not implemented them or implemented 
them in a halfhearted manner? If this is so, I 
think it 13 a very important aspect and it 
should be looked into very carefully so that 
we can reduce the number of accidents and 
save precious lives of our people and reduce 
the number of accidents which have been 
increasing of late. 

Sir, it is surprising that while we consider 
the Railways as one of the most essential 
services of the country, 
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but at the same time other Ministries or otner 
Departments fail to meet their requirements. 
For instance, the steel plants are not in a 
position to supply the rails for the replacement. 
We are running fast trains and we are running 
super last trains. When we are running super 
fast trains, we are still having those rails which 
need to be replaced immediately and which are 
still in use. It is a negligence which cannot be 
really excused. I believe that this replacement 
of rails is not only required in the branch lines 
but it is also required in some of the main 
lines, where the super-last trains are running 
and replacement is necessary. If indigenously 
we cannot supply replacements, then what is 
the difficulty in importing those rails? This is 
one of the most essential services 0f the 
country and for the people and, therefore, even 
if we have to spend some foreign exchange, 
we must spend the foreign exchange... (Time 
bell r ings). . .  and get these rails imported. 

Sir, I suppose the Railway Convention 
Committee and the other committees like the 
Freight Committee have made a special 
recommendation regarding the fare and 
freigVit structure. No doubt, a very slight 
increase has been made recently in the last 
Budget, of the fare and freight structure, but 
this was essential because due tQ rise in prices 
and due to rise in the wages it is necessary for 
the Railways to find new ways and means to 
supplement their income. Now, there is still 
scope for improvemtnt in plugging the 
wastage and in plugging the leakage of 
revenues. For instance, take ticketless travel. 
There is still a possibility of preventing 
ticketless travel and get some more revenue. 
At. the same time, the Planning Commission 
as well as the Government should be generous 
in providing funds to the Railways so'that thev 
can meet their genuine requirements, and this 
essentia! service of the country does not 
sii*Tpr flue        lack of funds. 

Sir, apart from this, what I would IjVo to 
SBT iq that the financial structure of the 
Railways needs      a 
510 RS—4. 

closer look and while jn the past   it has been 
working quite well, in   the changed 
circumstances   when   everything is changing 
it is also necessary that we must  change the     
financial structure  and  see  whatever  is  
done is done in a better fashion and well in 
time so that the Railways do   not suffer  on  
account  of  the      financial structure,  
particularly     when      they have to make a 
lot of contribution to the General Revenues. If 
they are not in a position to make their 
contribution tQ the  General Revenues      and 
they have to borrow and then    pay, then I do 
not think it is a very wise policy.  And,  
therefore, it needs special attention.. .  {Time 
bell rings) . I am sure the hon. Minister will 
consider this aspect carefully. Thank you, Sir. 

THE VICE-CHAIRMAN (SHRI R. R. 
MORARKA): Prof. Ramlal Parikh... Not 
there. Shri Biswa Gos-wami. 

SHRI BISWA GOSWAMI (Assam): Mr. 
Vice-Chairman, Sir, the growth of the 
economy of the country... 

SHRI KAMLAPATI TRIPATHI: Come 
here, please; you are not audible from there. 
SHRI BISWA GOSWAMI: Mr. 
Vice-Chairman, Sir, the growth of 
the economy of the country is closely 
related with the development of the 
Railways which is called the artery 
of the nation. But when we look to 
the performance of the Railways, we 
see that the performance of the Rail 
ways has not improved; rather it has 
deteriorated. We have seen that 
there has been uneven deve- 
4 P.M. lopment of the Railways in 
the country, I come from a 
backward;      area (Assam)       in 
the North-Eastern region. 
That region is completely neglected by the 
Railway Ministry and the Railway Board. In 
the past, many assurances had been given for 
the proper development of Railways in that 
region. But nothing has been done as it should 
have been done. Sir, the record of the Central 
Government in  Assam and the North-Eastern 
re- 
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broken promises. It was promised that a 
Railway Division will be set up in Rangiya.    
But that proposal was not   implemented. Sir, 
foe Railways were constructed by the British    
Government in     Assam only with the purpose 
of bringing tea and timber from those areas  
outside the State and that is why you     will see 
that the railway line  is passing mainly    
through     the tea     gardens avoiding Vae 
population belt of    the State. If you want to ga 
to important towns of Assam, you cannot go     
by train. You will have to go by bus or a car.    
The population belt in Assam has been avoided 
by the     Railways. Since Independence, there 
have been consistent and    persistent     
demands from the people of Assam that     at 
least in Independent India the people of that 
area should have a     railway line which passes 
through the population belt of the State. Sir, 
the railway line should have gone     through 
the main towns of the State up     to Dibrugarh. 
The demand for a railway line touching the 
main towns of   the State is a genuine and 
legitiimate demand. But uptill now that     
demand has not been conceded to.  Sir,      the 
people of Assam had to launch     an agitation 
for the construction  of     a bridge over the 
Brahmaputra.      The people of Assam had to 
launch     an agitation for    a Railway    
Headquarters at Maligaon.  Without    
agitation, the people of that area have not been, 
able to get any    demand     fulfilled. There 
have been long-standing    demands for the 
construction of     rail-way-cum-road bridge in 
Bhomoraguri. Luckily, the Janata Government  
agreed for the      construction of      that 
bridge. But there will be no railway connection 
on that bridge.  Sir, if     1 may mention, the 
truck owners plying rhe trucks     in Assam are    
very powerful. The bulk of the goods are 
carried by trucks and there is a very powerful 
lobby of the truck   owners operatif g and that 
lobby has got    influence even in the Railway     
Board. You will be surprised to know    that 
the bridge with  a railway line    and 
connection has been stopped only as 

a result of the pressure from thi3 lobby. If 
there would have been a railway bridge in 
Bhomoraguri, then the distance would have 
been lessened by about 100 kilometres. 

In that case, the goods would have been 
transported at a cheaper rate. But the truck 
owners did not want their trade to be affected 
and they used their influence so that this does 
not materialise. Sir, though the railways were 
constructed by the British to bring tea from 
that area, at present, you will be surprised to 
know that tea is not transported by the 
railways but mainly by the trucks. It is the 
truck-owners who are operating the transport 
in Assam. That is why the people of that area 
get the food-stuffs at a very exorbitant price. 
Since they are carried by the trucks, the cost 
becomes very exorbitant. Sir, even the 
Defence Department recommended tQ the 
Government after the Chinese aggression that 
the railways should be developed in this re-
gion, at least, from the defence point of view. 
Even after that proper attention for 
development of the Railways has not been 
given. The Gar»-hills area has not been linked 
up. Sir, there has been a consistent demand for 
linking the Garo hills via Joigighopa, t>ia the 
south bank with Gauhati. But that demand has 
not received due attention. 

Again, Sir, there is a demand foe 
conversion of the Metre Gauge railway line to 
broad gauge up to Dibrugarh. That has not 
been conceded to by the Government. The 
Janata Government promised to extend the 
Broad Gauge railway line upto Gauhati, and at 
that time the work was being speedily 
undertaken. But now the progress of the work 
of that conversion of the Metre Gauge railway 
line has been practically slowed down. Then, 
Sir, at Bongaigaon, there is the infra-structure 
for the construction 0f bogies for Metre 
Gauge railway lines. There is the space, there 
is the proper infrastructure, and all the 
facilities «re there. Even then that project has 
no* been developed though  there is      a 
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move to  develop certain    workshops for the 
construction of bogies for the Metre Gauge 
railway lines.  It is unfortunate that the 
Bongaigaon workshop has not been, included 
in the list. Sir, you will be surprised to     know 
that  the traders'  and    truck-owners' lobby is 
so powerful in our area that even the bogies 
carrying goods under the agencies of the State 
Government sometimes do not reach their     
destination in time. Sometimes they     re-
mained untraced for a pretty     long time.   In 
the past, when there was a scarcity,  the      
bogies carrying      the goods could n°t be 
traced on some occasions. They were lost     
somewhere and the traders somehow managed 
to get   the bogies   detained     at   certain 
distant places go that they could derive the 
maximum benefit from scarcity conditions, 
they could      squeeze out money to the 
maximum    extent, they could exploit the 
people to      a great extent.  Sir, this is the 
state of affairs in  the North-Eastern  Region. 
Sir, in the adjoining States of Assam like   
Manipur,    Mizoram,    Meghalaya etc.  there 
are no railway lines.      I would urge upon the 
Railway Minister to     look into  his question.      
Sir, mere promises will not do. We   wan1-
practical implementation.   Sir,  in our area, 
the British Government      constructed the 
railways only for exploiting the State of 
Assam, only to take out tea and timber from 
that State. Now, in   the independent    India,   
we want the railways to serve the people of the 
State and that is why    there should be a re-
alignment of the railways in our State touching 
the   main towns of the State. 

Lastly, Sir, the increase in freights and fares 
will adversely affect the economy of the 
country. As I have already said the railways is 
the artery of the nation; it is closely linked with 
the economy of the country. If the increase in 
fare and freight is not reduced it will badly 
affect the economy of the country. Already 
there is an inflationary situation, and this will 
cause further increase of the prices of 
commodities. The people ', will have to bear   
the burden of this   | 

increased freight and fare. In conclusion I 
would once again request the hon. Minister of 
Railways to look into these matters 
sympathetically and fulfil the long-standing 
demands of Assam and the North-Eastern Re-
gion. 
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SHRI SYED SHAHEDULLAH (West 

Bengal): Mr. Vice-Chairman, Sir, in rising to 
speak on this Appropriation Bill, I am 
conscious of one failing. I cannot touch any 
one point in its body without touching, as it 
were, the entire Indian economy. One stands 
depressed by the Review as I would explain in 
my viewpoints. For instance: — 

"Freight traffic, however, declined both 
in terms of tonnage originating and tonne 
kilometres..." 

Causes? Let me quote again:— 

"Inadequate availability of coking coal 
and extensive power cuts affected steel 
production and, in turn, accounted for a 
severe drop in the demand of raw materials 
to and finished products from, the steel 
plants." 

Power fails due to wagons not moving with 
coal, cool-raising affected by power failure. 
So goes the chain round and round, one thing 
leading to the other, vicious circles not one or 
two but several. But, railways' themselves are 
one of the levers for raising the economy and 
thus raising themselves. The railways have to, 
take a fair share of the task of giving the 
much-needed shots in the arm. 

The Railway Minister has to show what he 
is going to do about it. I regret, however, I do 
not find much ground for hope in the Bill 
before us. Let us see the increase in the 
investment that is expected: Rs. 660 crores to 
Rs. 770 crores. Being only about 16 or 17 per 
cent, it does not come UP to covering even 
the 20 per cent inflation. So, does the wheel 
turn backwards or forwards? 

Fares have been increased. Everyone knew 
it was coming. We on our side said so. It only 
awaited the holding of the elections. That 
done, the awards began to come—increase in 
railway fares, for instance. Others are 
following one after the other. There has been 
an increase in passenger traffic—36 per cent it 
is said— but has the Railways shown any im-
provement commensurate with the task o* 
accommodating such an increase in passenger 
traffic, along with the fact that 80 per cent of 
freight is borne by the Railways? Do the pro-
visions show requisite preparation to meet the 
pressure? Figures before me do not give the 
promise. They only show increasing pressure 
without requisite development. Let us take the 
total mileage. It was 53,596 kilometres in 
1947. Now it is approximately 60,000 
kilometres.       To show 
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our snail's pace of progress, it would be good 
to compare with the position of other 
countries. China has increased the mileage 
from 22,000 kilometres in 1949 to 50,000 
kilometres now—more than double. Our 
position compares unfavourably with Malay-
sia, Algeria and Egypt in population and with 
Sri Lanka in land. 

The Minister has repeatedly mentioned 
strikes and stoppages as one of the handicaps. 
He is not conscious of the irony involved in 
hid statement. Price of fossil energy diesel 
directly increases the cost of running a train, 
but a rise in the cost of living should not, in 
his opinion, affect the running of the human 
machine, the human energy. A rise in the 
price of petrol raises the taxi fare, but a rise in 
tfhe price of food should not raise the price of 
the driver's labour power, i.e. his wages. It f§ 
the wages which have to chase the prices, not 
the other way round. 

The people expect improvement and 
quickening of the pace. Distances 'have to be 
linked. Single tracks have to be made double 
tracks. Electrification has to proceed faster, 
so on and so  forth. 

Coming from West Bengal, direct 
experience prompts me to suggest what the 
West Bengal Legislative Assembly has by a 
resolution proposed to the Government of 
India to extend railway lines to fill up some 
particularly gaping gaps. The details are 
before the Minister. I need not go into it. 
Apart from the suggestions made in the re-
solution, an immediate suggestion ariseg for 
double tracks in at least two cases. The 
sections fall in West Bengal a*d Bihar. In the 
SaMbganj loop, the section from Barharwa to 
Sainthia has already double track*. Only a 
short distance from Khan a Junction in the 
main line to Sainthia— a distance of about 50 
kms or 30 miles or so has to be given another 
track to enable the Railways to take several 
times the work-load between Bihar and 
Calcutta.      Bolpur, the    railway 

station for Santiniketan, falls in this stretch. It 
is in a sense a foreign exchange earner. It 
caters to a large number of internal tourists. 
So it is in the interest of the Tourism Ministry 
also. The other line is Barharwa loop from 
Bandel. seven decades have passed since the 
single track wag laid. What volume of traffic 
in passengers and freight has increased since 
then? Lying all along the Ganges and the 
Bhagirathi>( it serves a rich agricultural area 
which, with another track, could develop 0n 
its own to the benefit of the entire country. 
Suburban traffic to be catered to has 
increased. It should be welcome. For, one of 
the factors involved is housing shortage un 
urban areas. Since the Government is unable 
to proceed fast with housing, and urbanization 
has raifled ieriou3 problems, the only 
substitute, the suburban traffic,  should be  
encouraged. 

Apart from the need of further lines and 
further electrification, the crowding in the 
suburban trains, including crowding on the 
roofs and the accidents, point out how far 
short is the supply in comparison with the de-
mand. 

On the question of the food served, much 
claim has been made for cleanliness. The 
basin for spittles is used to wash thalis. The 
food served needs much improving if it is to 
be commensurate with prices. Recently prices 
have been raised, in some cases to almost 
double the previous amounts. Despite all 
claims,, the passengers are made the victims 
of the contractors by handing over this 
monopoly to them. I have had a taste of it in 
the Howrah-Kalka Mail. Compared with the 
food served by the Railways or State catering 
arrangement, the food served by the private 
contractors is bad, both in quantity and 
quality. 

THE VICE-CHAIRMAN (SHKI 
SAWAISINGH SISODIA): You have to 
conclude now. 

SHRI SYED SHAHEDULLAH: T am just 
finishing. Complaint about the late running of 
the trains has been made by other Members. 
This has been made for several years past, but 
no improvement has been    seen.      
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wonder if there is continuous monitoring of 
the late trains. And this shows, as the 
previous speaker has said, that the 
Department lacks in organisational efficiency. 
The fault lies in the top cadres of tne 
administration and no; in the lower cadres. 

I had other things also to speak on, but 
since the time is up, with these, 1 conclude.    
Thank you very much. 

SHRI      JAHARLAL      BANER./FE (West 
Bengal); Sir, in my last speech on the interim 
Railway Budget, I said that the interim Budget 
was prepared only  to   catch  the  votes in  the  
nine States, a.nd I also said that even the man 
in  the street could    understand that the freight 
and fare were     not increased to get votes and 
that    the freight  and  fare  would "be  
increased when the full Budget would come. I 
see that my prediction has come cent per cent 
true.    Sir,, in my     humble opinion, the deficit 
in     the     Budget must be squared up.   The 
deficit is the outcome of the  inefficiency   and 
dishonesty of the railway employees and the 
callousness of the administration. So, any 
deficit should be squared up by    improving 
those    things. By    the increase of the freight 
and fair only the honest people who pay for 
their fare and freight will suffer. A large 
number of passengers travel without tickets in 
the local trains.   They  will gain more.   It 
reminds me of a story. The men of Scotland are 
proverbialy miser.   When the train was 
introduced, they still walked on foot.    Then 
t~& railway authorities thought that probably if 
the railway fare was decreased, they would 
take the opportunity of travelling by the train.   
The railway fare was decreased.    Instead of 
taking advantage of that, they demons-treated 
against the authorities saying that as the 
authoritiea had decreased the fare,, they were 
gaining less.   So, I think,   the  Railway  
Minister  will   be congratulated by the 
ticketless travellers and the freight evaders     
saying that they will gain more as the fair and 
freight have been increased.    So; I would 
request the Railway Minister 

to see that ticketless travel and freight-
evasion are stopped go that the honest, bona 
fide passengers who pay 
I    theip    dues,    are    not    unnecessarily i    
harassed. 

Sir, now I come to certain malpractices in 
the Railway Administration. The top most is 
the reservation. I again request the Railway 
Minister through you to introduce a computer 
system. Not only that, Sir, it is strange that 
almost cent per cent people are taken in the 
waiting list. Whenever a train starts from 
Howrah, almost cent per cent waiting listed 
passengers get into the train, thereby causing 
harassment to the railway staff and the bona 
fide passengers. I request them to see that only 
5 per cent are enlisted in the waiting    list. 

Experience shows that not more than that is 
ever cancelled. Sir, tht Railway authorities 
have not only increased the freight and fares 
but they have also increased the cost of meals; 
and very kindly,, our Railway Minister has cut 
off the sweet and curd from the vegetarian 
meal, sir, i have suggested that the contract 
system in he Delhi-Kalka Mail must be 
stopped. This is causing more trouble. The 
other day the railway canteen attendants 
created some trouble in the Delhi-Kalka Mail; 
they stopped the train and ruined the air-
conditioning system. Moreover they are 
suffering from, frustration. They are not sup-
plied uniforms and they cannot wash their 
uniforms. It is difficult to take food from those 
men who are not clad with at least washed 
uniforms. 

About punctuality of the trains, less said the 
better. Even prestigious trains like the Delhi-
Kalka Mail and the Air-conditioned Express 
run two tG three houra late almost every day. 
When Kamlapatiji was the Minister of 
Railways during the last regime, we were 
proud of the punctuality of the trains. But now 
I do not know whether the railway workers 
are not co-operat- 
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ing with the Railway administration so that 
the late running of trains becomes an 
everyday affair. 

Sir, I have almost every time 2digested that 
the Rajdhani Express must be given a 
stoppage at Burdwan ?ta tion because 
passengers from Bankura and Birbhum come 
to catch that train. So if the Rajdhani Express 
stops at Burdwan, it will be very 
advantageous for'them and they will not have 
to g'-t0 Calcutta and come back again. 

Sir,, about suburban facilities, suburban 
railway facilitiea were extended between 
Burdwan and Howrah from the time of the 
British. The Janata Government stopped it. I 
protested against it- I again request our 
Hon'ble Panditji, through you, Sir, to re-in-
troduce the suburban train systera from 
Burdwan to Howrah. Not only that, as you 
know, the line through Asansol, Raniganj and 
Durgapur i» very busy with traffic from 
industrial. and qoalfield areas. Thousands and 
thousands of people come from neighbouring 
villages to attend their duties. I request you to 
extend the facilities of suburban traing from 
Asansol to Burdwan. 

THE VICE-CHAIRMAN (SHRI 
SAWAISINGH SISODIA): Now you have to 
conclude. 

SHRI JAHARLAL BANERJEE: Just two 
minutes. Now, regarding the BDR, now taken 
up by S.E.R. it caters to the needs of 
underdeveloped areas of Burdwan and 
Bankura. It is only about 97 kilometres and 
there is no connection except this line in some 
places without a bullock-cart. So I would 
request the Railway Minister, through you,, to 
see that this railway is immediately made into 
a broad gauge 9ystem.   If that is not possible, 

at least diesei engines should   replace the old 
and damaged steam engines. 

Then the BK and AK railways, now taken 
over by the Eastern Railways, should be 
converted into broad giuge. The Bandel-
Katwa line ghoulu taken up for electrification. 
That is a very important line and it should be 
taken up immediately. I wish to make one 
more observation and I have finished. 

The Upper India Express go  Calcutta 
touching Dakshineshwar. Dakshineshwar is a 
place where the great saint, Ramakrishna 
Paramahansa lived and meditated. I would 
request the hon. Railway Minister to name the 
Upper India Express after that great saint and 
call it either "Dakshineshwar Express" or 
"Ramakrishna    Express" 

I come from West Bengal. Panditji may not 
like us for we take fish. I would request him 
to give us some concession in the matter of 
food. I hope he will be kind enough to see that 
all Calcutta bound railway trains serve fish to 
the passengers because it is very difficult for 
the Bengalis to lake their meals without fish. I 
would request him to give some concession to 
freight of fish going to West Bengal. 

Before concluding my speech anc 
resuming my seat I once again request him to 
direct hig attention to the BDR line (now 
taken up by S.E.R.) because it is a social 
need. 1 am sure the Railways will rise up to 
the occasion and see that the people 0f rural 
Bengal are served better by providing some 
facilities in the BDR line. 

With these words, I thank you for giving 
me this opportunity. 

SHRI NAND KISHORE BHATT 
(Madhya Pradesh): Mr. Vice-Chair, man, 
thanks to... 
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SHRI HAREKRUSHNA MALLICK 
(Orissa): Sir, at the outset, I just make the 
point that the hon. Minister of Railways has 
started his approach with a fallacy, by putting 
the blame for the present state of affairs on the 
Janata Party. On pages 2 para 4 of his Budget 
speech, he blamed the Janata Government. 
But subsequently lie himself placed on record 
that the year 1977-78 has been the base year 
so far as the performance is concerned, for it 
was during this period that the productivity-
linked bonus policy was announced by the 
Government. In the year 1977-78,, the Net 
tonne-kilometers were 1 ,'50,250 million 
units, while during 1976-77 the figure is 
1,44,030 million units. The difference is more 
than 6000 million units. This is referred to on 
page 70 of the Year Book ] 978- 79—Indian 
Railways. So just to put the blame °n the 
previous Government is nothing but political 
vendetta. This would not help anyone. In fact,, 
since the dawn of freedom till now, nearly 
thirty years have jnen with them. Only one 
and half years have been with the Janata 
Government. This obviously could not make 
any material difference. On the other hand, if 
we see, this Budget has suppressed some 
facts. The Janata Government had set up three 
Committees on the Capital Structure, Social 
Burdens, which amounted to Rs, 273 crores,, 
and National Transport Policy (Pande 
Committee). There is no reference to these 
three Committees in the Budget speech. I 
wonder what hag happened to these three 
Committees. The policy of the Government is 
not clear. 

Then, wherever We go we find on the road 
this writing: From Kashmir to Kanyakumari, 
India is one. The Janata Government rightly 
planned and promised a train from Jammu 
and Kashmir to Kanyakumari, to be known as 
the Jammu-Tawi—Kanyakumari Express. 
God knows, what haa happened to that. There 
is no reference to this in the Budget speech. 
Similarly, another thing is also missing from 
the list; the West Coast-Konkan Railway.    
This also is not there.  We 

had in fact introduced 13 new train.*— most 
of them classless trains like the Gitanjali and 
Hemagiri Express. They should not be allergic 
to the worst 'Janata'. Janata means the people. 
We must see that whichever Government 
comes into power,, they have to serve the 
people. Thia i8 a Government of the people, 
for the people and by the people. Again, they 
are taking the credit for introducing the 
Neelan-chal Express from Puri to New Delhi 
via Banaras. Well, that train was also planned 
during our time. In this context, I am 
reminded of a story the famous temple of 
Lord Jagannatha wa3 built by King 
Indradyume, he went to the Heaven to invite 
Brahmt. for purifying the temple, but in the 
meantime the temple was buried in sand. 
Another King, King Galmadhav, claimed that 
he had built the temple. Ultimately, there was 
a confusion as to who built the temple. And 
"Bhusand Kaka" came as a witness ag to who 
had built the temple. We do not want to take 
any credit that the Janata G >v-ernment did 
this or did that. We are working as one. Let 
the trains be on the rails—not be derailed. We 
should see that the first and the foremost 
emphasis must be on the running 0f the Rails. 

Once again I repeat that the Railways move 
as the sinews of the country and they are like 
our arteries, our veins and our nerves. They 
move not only our men and materials but also 
our culture and our languages. Therefore, 
there cannot be any polities in Railways and 
about Railways. We want that the trains must 
move station after station. Governments may 
come and Governments may go. But the 
country must progress and progress. That 
should be the motto of the Railways as a 
whole. 

If we see the Appropriation Bill, there are 
three items, i.e. Nos. 212 and the last item. 
No. 2 is "Miscellaneous Expenditure 
(General) No. 12 is "Miscellaneous Working 
Expenses" and the last item is Other Ex- 
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crores for the last item and more than Rs. 17 
crores for the 2nd item. For Item No. 12, it is 
more than 127 crores. I think We 6hould not 
give such huge figures under the head 
'Miscellaneous'. Also, under the head "Other 
Expenditure", we should not allow like this Rs. 
1815 chores. Item No. 10 is about Operating 
Expenses—Fuel. It takes away a heavy amount 
of 464 crores of rupees. For the benefit of the 
Railway Minister and the country, I would say 
that we should change over to electricity. The 
diesel price is up and it may increase further 
because we have to depend on other countries. 
We should be careful to conserve diesel and 
our own coal which is limited for us. At the 
moment, we have 8263 steam engines. To 
move 1000 tons per kilometre, with coal one 
engine spends Rs. 9 with diesel this 
expenditure is Rs. 5 and with electricity, Rs. 3. 
It is high time that we should have more and 
more lines electrified so that our trains run 
comfortably and also there is less and less air 
pollution or no air pollution at all. In this 
context, I demand that we should have more 
and more captive power plants. There are 
many places in Orissa, Himachal Pradesh and 
other States like Tamil Nadu. We should 
electrify more and more trains and conserve 
the money that we are spending on diesel. We 
cannot just go on giving heavy amounts to 
other countries in the form of diesel price. We 
cannot also lose our coal. There are many 
States where they have yet to or>en a railway 
line. Let us see the State-wise kilometre lines 
in different States. In Kashmir, there is GO 
little. 

THE    VICE-CHAIRMAN (SHRI 
SAWAISINGH     SISODIA): You 
have to conclude now. 

SHRI HAREKRUSHNA MALLICK: Just 
one minute more. In Himachal Pradesh, they 
have only 256 kilometres of railway line. In 
Kerala, the railway line is only 887 
kilometres. In Nagaland, it is only 9 
kilometres. I11 a place like Orissa, it is only 
1948 

kilometres whereas    in Punjab    it is more 
than double according to      the population    
comparison.       In   West Bengal, it is high, 
i.e. 3717 kilometres. Uttar Pradesh has a large 
area and the population is also much.   But the 
railway lines do not compare favourably.    It is 
more in Madhya Pradesh and Maharashtra.    
Finally I come to Orissa, my State.   Some of 
our friends have said that some States are Out-
side the railway map of     India.       I wonder 
why so many things are pending in relation to 
the State of Orissa. Sir, I have got some letters 
from   the present Railway Minister    and      
his predecessor.    Sir, as per the      letter 
received  from the former      Railway Minister,   
Mr.   Pai,   the  survey   work for the    Talcher-
Sambalpur link    is complete.    But  from  a      
subsequent letter, I understand that ^this is     
not yet complete.   If we really start that 70-
mile link, for    a kilo-metre     one thousand 
persons can get employment and a long-
standing demand will also be  fulfilled,  and 
Paradip  can extend its hinterland    far beyond    
Madhya Pradesh and also parts of Bihar and 
Uttar Pradesh.    Similarly, the survey work 
which will cost only Rs. 59 crores has    to start 
for the line     between Khurdha Road and 
Bolangir. According to the letter, the money is 
vanting and that it is difficult to carry on the 
on-going  projects,  and      that      they cannot 
start it.   But, actually I do not agree with this.    
When we are spending almost tonnes of money     
on   the items  which  I  mentioned  earlier,    I 
wonder   why   this   amount  of      only Rs, 59 
crores cannot be spared.   Well, we are not 
spending it in one day. We can  spend  
gradually  over  the  years, five crores of 
rupees in one year or ten crores in a year.   And 
in two or three years,    we can    do that.     
Similarly, that Talcher-Sambalpur     work     
can also be completed.      And, Sir, at Cut-tack 
railway station, we are not having an over-
bridge which is spending for all these years.   It 
will cost only Rs. 2 crores.   They say that they 
have no money whereas we     have      just 
hundreds of crores to dump here   and there.    
Similarly,   the  two      narrow 
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gauges, one from Rupsa and the other from 
Nowpada can be widened. The progress of 
work on the coach-repairing factory at 
Mancheshwar is still questionable, and the 
local people are not getting the work, even the 
earth work. People from other places are 
coming there and the work is not progressing. 
And I wonder when this will be completed. 

Regarding the two new divisions that we 
are demanding in Orissa, there is no work 
going on. We are still depending on 
Chakradharpur, Bilaspur and Waltair. And the 
vast parts of Orissa, nearly nine districts, are 
depending on these places. We can easily 
create two divisions at Sambalpur or Bolangir 
or Keshirige or some other place. 

Lastely, Sir, I do not understand why the 
Railway Ministry or the Railway Board do not 
agree to change their policy regarding the 
railway headquarters. Well, I am the last man 
to accept that we have to go only by history. 
Because the past history of these centuries is 
actually not our history. That has been 
manipulated by foreigners, the Britishers and 
others. go, Calcutta, Bombay, Madras and 
Delhi cannot be the only places of railway 
headquarters. I cannot agree on this point. We 
have to create new headquarters and we can 
create new 'railway nagris' where we can 
house all these. And all the big cities like 
Calcutta, Bombay, Delhi and Madras can also 
be relieved of congestion, and people who will 
live in these new places (New Rail Nagars) 
live happily and the places left behind by these 
people will be utilised for the citizens left 
behind in these big cities. So, from all these 
points of view, our hon. Railway Minister 
should take a pragmatic view. And without 
blaming this Government or that Government, 
without throwing mud on this Government or 
that Government, we should see that our 
railways move forward, and not as 

510 RS—5. 

he has said, putting it backwards on the scale 
of 1976-77. And, in fact, that was not the best 
year, Sir. 

So, once again I demand     that we • should 
not start anything with a fallacy.   Thank you, 
Sir. 
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THE    VICE-CHAIRMAN        (SHRI 
SAWAISINGH      SISODIA): Mr. 
Ramakrishnan, with the request that you have 
to complete your speech within five minutes. 

SHRI        R. RAMAKRISHNAN 
(Tamil Nadu); Mr. Vice-Chairman Sir,    this 
is my maiden   speech      in 
this august House and I crave the indulgence 
of the Members if I make 
any faults therein. 

At the outset, I must congratulate our hon. 
Minister, Pandit Kamlapati Tripathi whom 
we can all very well describe as the father of 
fast trains in India. In fact, I will not be 
flattering when I say that I can call him the 
Bhishma Pitamaha of the Indian Rail ways. 
And we hope that he wil guide this Ministry 
for many mon years to come. 

Sir, the railways are a very hug ocean and 
just like eternal vigilanc is the price of 
democracy, eternal vigi lance is the price of 
economy as far a the Railway Ministry is 
concerned. ] can only be by a number of 
check and counter-checks that the econom 
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of the railways   can be kept up and it can be 
made efficient. 

One lesson have to learn from foreign 
countries is about the punctuality of the trains. 
I need not remind the Members of the old joke 
about a train arriving sharply at the scheduled 
time of 6 A.M. and then everybody learning to 
their consternation that it was yesterday's 
train. Of course, the Indian Railways have 
moved far ahead of these things. But one 
thing which the hon. Minister can ensure is to-
have a system of incentives for the various 
trains so that all the trains can run on time. 

Then, Sir, the advanced technology and 
sophistication which has come in the world 
today should be taken advantage of by the 
Indian Railways. I could not find details of the 
exact amount being spent on electronics and 
instrumentation, but I would request the hon. 
Minister to keep this high on the order of 
priorities so that this can contribute a lot to the 
efficiency and punctuality of the Indian Rail-
ways. 

I would now point out a few shortcomings 
in the railways about which all of us are aware 
and about which the Minister can do 
something. One is about missing parcels, 
thefts and non-settlement of claims on time. If 
a special cell can be set up to dispose of old 
and outdated claims, it will go a long way in 
clearing up the back-log. Then hon. Members 
like Mr. Bagai-tkar have referred rightly to the 
great insecurity on the trains. It is not merely 
in the regions of Madhya Pradesh or Uttar 
Pradesh or Chambal Valley that dacoities and 
other things are taking place. Today we find 
that in all routes, including the so-called safe 
routes like the Madras-Vijaya-wada route, 
thefts are taking place, squads with CID men 
in mufti must be pasted in all the trains to see 
that this is minimised.   Another thing     is 

regarding the speeding up of the fast J trains. 
Today a fast train like the Tamil Nadu 
Express goes very fast up to a particular 
region and then becomes a slightly slower 
train. So attention must be paid to this matter 
so that it can be speeded up further. 

In this connection, I would also request the 
hon. Minister to see that the frequency of 
trains like the Sabar-mati Express and the 
Ganga-Cauvery Express, which are now 
running once and thrice a week, is increased 
since there is a very heavy load on these 
sectors. 

Another thing that I would like to place 
before the hon. Minister is the doubling of the 
Madras-Rameswaram line is carrying very 
heavy traffic with so many trains running on 
it. And from Madras there is double line only 
up to Villupuram. This whole line must be 
made a double line so that goods traffic and 
passenger traffic can improve. 

On railway catering I would like to say a 
few words. The Indian Railway catering was 
very well known and reputed in the days 
when I was a young boy. But today I find that 
the standard of catering has deteriorated as 
also the conditions of hygiene on the 
Railways where it is done. I would request the 
hon. Minister to kindly look into this matter. 

Then, it is 33 years since the British gave us 
independence, but unfortunately the last 
vestiges of British imperialism are still with 
us. Some of the Railway officials are going 
about, in saloons, which is at the cost of the 
passengers, at the cost of another compartment 
which can be attached to the train. I would 
request the hon. Minister to look into this and 
abolish the saloon system once and for all. In 
this connection, I would like to say that the 
saloon system was introduced when there 
were no facilities like travellers' bungalow or 
dak bungalow. Today every small village has 
a PWD bungalow or somG    other     
bungaTdw 
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where the Railway officials can stay. Hence 
the saloon system can be immediately 
dispensed with. Another thing on behalf of the 
South. Tho Ooty Hill, Railway, which is a 
showpiece like the Darjeeling Railway, should 
be stepped up and, if possible, this can also be 
dieselised so that it can be quickened. Today it 
takes about six hours from Mettupalayan to 
Ooty. If it is dieselised, it will take only about 
two hours or so, and all of us can enjoy the 
scenic beauty. 

Before I conclude, I would like the hon. 
Minister to kindly expedite the expansion of 
the Madras Central Station which has already 
become over-congested. If there are any 
problems with the State Government, I can 
assure you on behalf of the ruling AIADMK 
Government that these can be sorted out so 
that it can be improve once and for all. 

Finally, I would like the hon. Minister to 
take credit for introducing a Bullet Train—
like the Hickori Express in Tokyo, of which 
the hon. Minister is aware. A similar train can 
be introduced somewhere in India so that the 
Indian Railway's flag can be kept high. 
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SHRI SYED SHAHEDULLAH: I could 
not follow the losses exactly. What does the 
hon. Minister mean by social burden because 
paying for losses is not social burden. At the 
same time, I could not understand... 

THE    VICE-CHAIRMAN (SHRI 
SAWAISINGH SISODIA):    No inter-
ruptions, please. First let him finish. 

SHRI S.YED SHAHEDULLAH: I just 
want to understand. It is the basic principle of 
transport economics. 

THE    VICE-CHAIRMAN (SHRI 
SAWAISINGH     SISODIA):      Please ~e 

your seat. 

SHRI KAMLAPATI TRIPATHI: Loss on 
passenger services is Us. 175.45 crores and 
loss on low-rated commodities such as salt, 
fodder, food-grains and live-stock comes to 
Rs. 53 crores. Loss on freight concessions and 
relief measures is Rs. 15 crores. This comes 
to Rs. 243 crores. This is the break-up. 

SHRI SYED SHAHEDULLAH: Will you 
charge the same for coal as you charge for 
gold? 
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THE VICE-CHAIRMAN (SHRI 

SAWAISINGH SISODIA): Now I will put 
the motion.   The question is: 

"That the Bill to authorise pay 
ment and appropriation of certain 
sums from and out of the Consoli 
dated Fund of India for the services 
of the financial year 1980-81 for the 
purposes of Railways, as passed by 
the Lok Sabha, be taken into con 
sideration."  

The motion was adopted. 

THE VICE-CHAIRMAN (SHRI 
SAWAISINGH        SISODIA): We shall 
now take up clause by clause 
consideration of the Bill. 

Clauses 2 and 3 and the    Schedule aere 
added to the Bill. 

Clause 1, the Enacting Formula and the 
Title w~ere added to the Bill. 

SHRI    KAMLAPATI      TRIPATHI: Sir, 
I move: 

"That the Bill be returned." 

The question was put and the motion 
was adopted.  

STATEMENT BY MINISTER 
Re.Recognition of the Government of Peoples 

Republic of Kampuchea Headed by 
President Heng Samrin 

THE   MINISTER   OF   RAILWAYS (SHRI     
KAMLAPATI     TRIPATH): Mr. Chairman, 
Sir, on behalf of my colleague,  the  Minister  of     
External Affairs, who is busy in the Lok Sabha 


